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TETH T, TIRIHAT I AT ag AT €9 | 21 AT (e Tt fater =eaamelt & Areas &, gaars &7
AAHT T, 3T UH I AT 6 TAT T A@LTF ART &l 04, IS Fls &, FLA 6 T, 54T 56
AT TTTERTEY A9 TH ATTIAT T FHRTT AT STEATHTL HL FRATI

I ATATd F 20D FT IT-LTI(2) F T Terq ATt g St foham am & ofF swaer &ir
ST /AT STTOAT| 3] SATEEEAT & A S ATt S 6l JISHT0 S o= [aaeor Iqeed g ¥ 3=g®
=IRF gTET TEA® ATTETET 3 SULh F1ATrd | IRT [HEeqor 3 ST @erar 2

%ﬁwiﬂéwﬁﬁwmwﬁww%ﬁg&_wﬁﬁﬁ“ Uz fedier % aga giasT-
[ERLCICEE R IR R R I ﬁ?(MMS%q (SUDV) ®erHT F &t KM 665/19-21 1X
3. A (T A= faor) gear 360 = [wfor GRS EIEIESIRRIRERIGES KR I PP I T
ST aTelt A T Ster foar (srgers-1) Jgt /97 )
fSrer 1 araT: i A1
1 s

TIETSIAT T AT -3 1-360 FT Fwior
S T AT - TEAs, T 7 -G R S, §F T A9:-HEET

? e T FT AT Wﬂgﬂ‘r@ ig;l_l‘j Wg? g EFE | A F TR
1 Hamar | sfeerHeTET 90 0.420 0.200 EELSLIE wfrar

2 | wHemEr | enfeerdeTET 93 0.170 0.060 EELSLIE wfrar

3 | wWemm | swleawwTE 101 0.030 0.020 EELELIE wfrar

4 | wEmEr | efeerdeTET 105 1.060 0.673 EELSLIE wfrar

5 | wemr | swfeasTE 106 0.160 0.034 EELELIE wfrar

6 | wemr | swioawETE 113 0.110 0.034 EELSLIE wfrar

7 | wHEmar | swioerEETRT 118 0.230 0.230 EELSLIE wfrar

8 HaTET | SfeeEETET 125 3.510 0.525 T:;rg ;:::r TR
9 | Hemar | swfeedEETERT 575 0.240 0.066 st st T

10 | #HemET | sfeerHTTERT 577 0.130 0.080 fAstt st wfrer

11 | #emEr | sfeeaeTE 599 0.220 0.087 fAstt st wfrer

12 | #HemET | sfeerHTTH 600 0.060 0.022 EEISLIE wfrer

13 | #HemT | sfeerHeTEH 601 0.050 0.035 fAstt st wfrer

14 | #HemET | feerHITRT 602 0.060 0.065 fAstt st wfrer

15 | wHarET | efeeserE 603 0.060 0.060 st st NIEL

16 | wWerar | srfodHITET 604 2.060 0.040 AT ST T ()

GISIEY

17 | ®eWET | SfeerHETER 605 0.270 0.080 [REUEEIE] e

18 | WemT | SnfeeETTE 606 0.160 0.002 fAsft i et

19 | Wemm | snfeeETTE 607 0.170 0.034 fAsft i et
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20 | wETET | oo 611 0.090 0.067 [REUEEIE] e
21 | wEmET | e 612 0.100 0.105 et srefier e
22 | weETET | efoerHTHT 613 0.110 0.100 st srefier e
23 | wETET | oo 614 0.400 0.060 [EEUEEIE] e
24 | WETET | wrfeerHITR 1313 0.170 0.026 e qHE | arrEEr(dT)
25 e i 1315 0.210 0.057 Hi?(i:;ﬁ? T TR ()
26 e i 1316 0.170 0.075 Hﬂ(?:r;ﬁ? T TR ()
27 | wETET | e 1327 0.030 0.004 et srefier e
28 | Hamm | sfoerserhr 1331 0.200 0.100 [RELELIE] e
29 | warEr | feerdETET 1332 0.140 0.133 fAsft st wfier
30 | wemar | swleaHeTERT 1333 0.480 0.480 fAsft st wfier
31 | wemar | swleadeTT 1334 0.080 0.070 fAsft st wfier
32 | wemar | swleaHwTERT 1335 0.040 0.025 fAsft st wfier
33 | wemar | swleaAwTERT 1336 0.090 0.004 fAsft st wfier
34 | wemar | swleaHwTERT 1337 0.110 0.110 fAsft st wfier
35 | wemar | swleaHwTERT 1338 0.320 0.035 fAsft st wfier
36 | warmar | sweaHwTERT 1349 0.110 0.045 fsft st wfrer
37 | wemar | swieaHITET 1350 0.100 0.090 SR e
38 | wemar | sweaHITER 1351 0.070 0.070 SR e
39 | wEmar | sweaHeTERT 1352 0.070 0.070 SR e
40 | wHETET | feerEETET 1353 0.080 0.080 SR e
41 | wHETET | SfeerEETERT 1371 0.440 0.050 SR e
42 | wHETET | efeerEETET 1372 0.170 0.090 SR e
43 | wHETET | efeerEETET 1373 0.120 0.120 SR e
44 | wemm | efeerdeTERT 1374 0.060 0.060 EELSELE wfrer
45 | wemm | efeerdYTRT 1375 0.230 0.125 EELSELE wfrer
46 | wemT | efeerHYTRT 1376 0.130 0.130 EELSELE wfrer
47 | wemm | efeerdeTERT 1377 0.090 0.007 EELSELE wfrer
48 | wHETET | feerEETET 1394 0.080 0.060 EELSELE e
49 | wH=TET 79 3.330 1.390 e | g
50 | wemET 81-1A 0.310 0.280 e | arerEErn(dT)
51 | wemET 81-1B2 0.840 0.720 EELSELE wfrer

7.185
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EaRSIEAEl

afeufEa 9w

gferrza | sifemrfea it g T ATEISIT
= a | e | e | AeE qF
Ao HTTRT 0.723 [ 4.072| © 0 4.795
THRTS AT 1.67 0.72 0 0 2.39
T 2393 [4792| O 0 7.185

[Fr.5. Frusty/d/sreuadt/dhua/2026/3m7= TE=aT1-360/207]
AT FHIL G0, & oAy (Fafor-11)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 19th March, 2026

Notice under Section 20A of the Railways Act-,1989

S.0. 1439(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required
for the execution of Special Railway Project, namely, “Construction of ROB in lieu of closing of manned of
L.C.360 at Km.665/19-21 between Mandasa Rd.(MMS)-Summadevi(SUDV) on Howrah Visakhapatnam main line
under Khurda Road Division.” in Srikakulum district in the state of Andhra Pradesh, hereby declares its intention to
acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land
Acquisition (CALA) & Revenue Divisional Officer(RDQ), Palasa for Construction of ROB in lieu of closing of
manned of L.C.360 at Km.665/19-21 between Mandasa Rd.(MMS)-Summadevi(SUDV) on Howrah
Visakhapatnam main line under Khurda Road Division in writing, and shall set out grounds thereof and competent
authority shall give the objector an opportunity of being heard, either in person or through a legal practitioner, and
may, after hearing all such objections and after making such further inquiry, if any, as the competent authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures,
for Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.360 at
Km.665/19-21 between Mandasa Rd.(MMS)-Summadevi(SUDV) on Howrah Visakhapatnam main line under
Khurda Road Division)” in Srikakulum district of Andhra Pradesh state.

Name of the District:-Srikakulam ANNEXURE-1

ROB N0-360 LAND SCHEDULE

Project Details:- Construction of the ROB No.360

Name of the District:- Srikakulam, Name of the Division:-Khurda Rd. Name of the Mandal:-Mandasa

Survey/ Total ACQUIRE
SL. NAME OF . D AREA CLASSIFICATION
NO. MANDAL VILLAGE LPM Land in IN TYPE OF LAND OF LAND
No. ACRES ACRES
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1 | MANDASA | ALLIMERAKA 90 0.420 0.200 PRIVATE LAND WET
2 | MANDASA | ALLIMERAKA 93 0.170 0.060 PRIVATE LAND WET
3 | MANDASA | ALLIMERAKA 101 0.030 0.020 PRIVATE LAND WET
4 | MANDASA | ALLIMERAKA 105 1.060 0.673 PRIVATE LAND WET
5 | MANDASA | ALLIMERAKA 106 0.160 0.034 PRIVATE LAND WET
6 | MANDASA | ALLIMERAKA 113 0.110 0.034 PRIVATE LAND WET
7 | MANDASA | ALLIMERAKA 118 0.230 0.230 PRIVATE LAND WET
GOVERNMENT
8 | MANDASA | ALLIMERAKA 125 3.510 0.525 LAND (Railway PORAMBOKE(P)
track)
9 | MANDASA | ALLIMERAKA 575 0.240 0.066 PRIVATE LAND WET
10 | MANDASA | ALLIMERAKA 577 0.130 0.080 PRIVATE LAND WET
11 | MANDASA | ALLIMERAKA 599 0.220 0.087 PRIVATE LAND WET
12 | MANDASA | ALLIMERAKA 600 0.060 0.022 PRIVATE LAND WET
13 | MANDASA | ALLIMERAKA 601 0.050 0.035 PRIVATE LAND WET
14 | MANDASA | ALLIMERAKA 602 0.060 0.065 PRIVATE LAND WET
15 | MANDASA | ALLIMERAKA 603 0.060 0.060 PRIVATE LAND WET
16 | MANDASA | ALLIMERAKA 604 2.060 0.040 S{g’gﬁéﬁgﬁfﬁg PORAMBOKE(P)
17 | MANDASA | ALLIMERAKA 605 0.270 0.080 PRIVATE LAND WET
18 | MANDASA | ALLIMERAKA 606 0.160 0.002 PRIVATE LAND WET
19 | MANDASA | ALLIMERAKA 607 0.170 0.034 PRIVATE LAND WET
20 | MANDASA | ALLIMERAKA 611 0.090 0.067 PRIVATE LAND WET
21 | MANDASA | ALLIMERAKA 612 0.100 0.105 PRIVATE LAND WET
22 | MANDASA | ALLIMERAKA 613 0.110 0.100 PRIVATE LAND WET
23 | MANDASA | ALLIMERAKA 614 0.400 0.060 PRIVATE LAND WET
24 | MANDASA | ALLIMERAKA 1313 0.170 0.026 GOVLEEES’;ENT PORAMBOKE(P)
25 | MANDASA | ALLIMERAKA 1315 0.210 0.057 GSXEEI(\IRI\&ESH PORAMBOKE(P)
26 | MANDASA | ALLIMERAKA 1316 0.170 0.075 nggéﬂ’fxg PORAMBOKE(P)
27 | MANDASA | ALLIMERAKA 1327 0.030 0.004 PRIVATE LAND WET
28 | MANDASA | ALLIMERAKA 1331 0.200 0.100 PRIVATE LAND WET
29 | MANDASA | ALLIMERAKA 1332 0.140 0.133 PRIVATE LAND WET
30 | MANDASA | ALLIMERAKA 1333 0.480 0.480 PRIVATE LAND WET
31 | MANDASA | ALLIMERAKA 1334 0.080 0.070 PRIVATE LAND WET
32 | MANDASA | ALLIMERAKA 1335 0.040 0.025 PRIVATE LAND WET
33 | MANDASA | ALLIMERAKA 1336 0.090 0.004 PRIVATE LAND WET
34 | MANDASA | ALLIMERAKA 1337 0.110 0.110 PRIVATE LAND WET
35 | MANDASA | ALLIMERAKA 1338 0.320 0.035 PRIVATE LAND WET
36 | MANDASA | ALLIMERAKA 1349 0.110 0.045 PRIVATE LAND WET
37 | MANDASA | ALLIMERAKA 1350 0.100 0.090 PRIVATE LAND WET
38 | MANDASA | ALLIMERAKA 1351 0.070 0.070 PRIVATE LAND WET
39 | MANDASA | ALLIMERAKA 1352 0.070 0.070 PRIVATE LAND WET
40 | MANDASA | ALLIMERAKA 1353 0.080 0.080 PRIVATE LAND WET
41 | MANDASA | ALLIMERAKA 1371 0.440 0.050 PRIVATE LAND WET
42 | MANDASA | ALLIMERAKA 1372 0.170 0.090 PRIVATE LAND WET
43 | MANDASA | ALLIMERAKA 1373 0.120 0.120 PRIVATE LAND WET
44 | MANDASA | ALLIMERAKA 1374 0.060 0.060 PRIVATE LAND WET
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45 | MANDASA | ALLIMERAKA 1375 0.230 0.125 PRIVATE LAND WET
46 | MANDASA | ALLIMERAKA 1376 0.130 0.130 PRIVATE LAND WET
47 | MANDASA | ALLIMERAKA 1377 0.090 0.007 PRIVATE LAND WET
48 | MANDASA | ALLIMERAKA 1394 0.080 0.060 PRIVATE LAND WET
49 | MANDASA | MAKARAJOLA 79 3.330 1.390 GOVEEE%’[ENT PORAMBOKE(P)
50 | MANDASA | MAKARAJOLA | 81-1A 0.310 0.280 GOVEEE%’[ENT PORAMBOKE(P)
51 | MANDASA | MAKARAJOLA | 81-1B2 | 0.840 0.720 PRIVATE LAND WET
TOTAL 7.185
ABSTRACT
ACUIRED LAND
VILLAGE GOVERNMENT PRIVATE LAND A CT&?IAI‘{LED
NAME LAND WET | DRY | MANAVARI | | (0o o
ALLIMERIKA 0.723 4.072 0 0 4.795
MAKARAJOLA 1.67 0.72 0 0 2.39
TOTAL 2.393 4.792 0 0 7.185

[F. No. CAO/C/RSP/BBS/ROBs/360/20A]
AJAYA KUMAR SAMAL, Chief Engineer (Construction-II)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.

GORAKHA NATH
YADAVA

Digitally signed by GORAKHA
NATH YADAVA
Date: 2026.03.21 10:07:05 +05'30"



		2026-03-21T10:07:05+0530
	GORAKHA NATH YADAVA




